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x 17 9.2003 present 3 The Hon'ble Mr K.V.Prahla-
‘ P ) dan.Adnn .Member .
i 4 X ; | : -

o —kel : = P 4 ! ' Heard Mr M.Chanda, learned counsel’
e ém:: aled o \ ‘for the applicant and also Mr A.K.
: cear ARG SU ey !

: AT O choudhur learned Addl. .C for
e l:fﬁOUf“., ‘\u ?Gy 6853 Y, lea wdl.c. G.S _ 3
Solevud U203 ) the respondents. application is |
: : I M ,admitted. Issue notice to the
‘ ' reSpondents .
Bg, Reninre
! : ; Mr Chanda prays for an interim _
| g_ : ' order till disposal of the applica-
?lfp_g i, ‘lum GBMan | - » tion. Mr Choudhury praye for some
L Tneo Bront o - ‘  time to take instruction. ISsue
. : | | W i  notice to show cause as tb why the
’ ~ ' interim order as prayed for shall:
| \b\o\‘\f’b S P
_ ; ' :not be granted. Returnable by four
| : : Weeks . S .
! t ’
i " i List on 3.1".-10.2003, for show‘cause
i o o et ’and -order. In the meantime the
_ /' - ‘ \ operation of the impugned order -
! ' (
| R bearing No.131322/2/‘78/’73/Engrs/EIC
e ©e ‘ (x) dated 02.05. 2003 (annexure-3) and
" ' ; s v impugned movement order dated 12.9.
] i
l




1%)™M\e 3
]Qo}?axu Onrel GN‘JDLH/JH
etk 17[q [0 Sent
e i to
Hie qrcAff£::Z;;;@m
(Ne-2014 T 201 (Jz
DR 25]9/0 3. A%

T Huo ZD/"SG—J"\‘“’"\.M .ioj;'zoos

‘4;§?l—~g,__~*pdaj ool
A oD Dfio)s3 | gg
' 3)n\ed

Ovdex I 31[)n[e3 Seud
Lo DlSettom bev W"?r
to hoth Heu partin

%ﬁ |
S\Q‘ W \/6 ’“/W‘ g;Ln,\ ,'
\n‘LU{/M ‘ o

piitben €
/K

@ farint

15k

Mg‘,ﬁ/bs

A\ 3' ’
Famo

- .
w

O.A. 209/2003

*
17.9.03 2003 (Annexure—l4) shall remain sus-
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respondents to file written statement.
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continue unti} further orders.
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List on 21.1.2004 for orders. '
Interim order dated 17.9.2003 shall
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17.12.2003

continue.

4.3.04 List on 17.3.04 for hearing. In |
the meantime the applicant may file é

re joinder, if any. E

Interim order dated 17.9.2003 F

shall continue. A~%
e |
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_17;3.2004 Heard learned counsel for the ‘

parties. Hearing concluded. Judgment
delivered in ocpen Court, kept in sepa=-
rate sheets, A

The C.A. is disposed of in teins.
of the order. No costs., i
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QON“BLE MRe K.V.PRAHLADAN, ADMINISTRATIVE MEMBER.
I
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¢ Jjudgment 2 o ‘
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§Whethcr their Lordships wish to see the fair Gopy of the
’Judgment 7 .
(Whether the judgment is to be circulated to the other Benches ?

Judgment delivered by Hon'ble Member (a).
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CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH.

Original Application No. 209 of 2003.
Date of Order : This, the 17th Day of March, 2004.

THE HON'BLE SHRI K. V. PRAHLADAN, ADMINISTRATIVE MEMBER.

Sri Bidhu Bhusan Das
S/o Late Debandra Chandra Das

Working as Upper Division Clerk

Office of the MES/238978 '

GE, Guwahati (E-5'Sec) ’ .
Guwahati. - 4 « ¢« « « « Applicant.

/

By Advocates Mr.M.Chanda, G.N.Chakraborty & S.Nath.

- Versus -

. 1. - The Union of India

Represented by the Secretary
to the Government of India
Ministry of Defence

New Delhi.

2. The Headquarter Chief Engineer
Eastern Command ' ‘
Fort William
Kolkata - 2.

3. The Garrison Ehgineer
Satgaon, Guwahati-27. - « +» o Respondents.

By Mr.A.X.Chaudhury, Addl.C.G.S.C.

ORDE R (ORAL)

\

K.V.PRAHLADAN, MEMBER (A) :

This application has been filed against the order

dated 2.5.2003 tranferring the applicant from GE, Guwahati to
GE(P)(I), Teliamura and also praying for a direction to the
responden#s to consider the case of the applicant -for
changing dﬁty station on medical ground.

I.have heard Mr.M.Chanda, learned counsel for the
applicant and also Mr.A.K.Chaudhuri, learned Addl.c.G.S.C.
for the respondents.. '

Considering the facts and circumstances of the
case, I am of the opiniop that ends of justice will me‘met,
if a direction is issued to the applicant to file a'fresh

representation before the respondents. Accordingly,

Contd./2
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applicant is directed to file a fresh representation before

the ‘respondents praying for review of his transfer order

dated 2.5.2003 mentioning his prefered duty stations within

‘two weeks from the date of receipt of this order. If such

representation is filed, respondents are directed to consider
his casé most sympathetically on the fact that he is a
Diabetic pétient and ﬁeeds constant medical attention in the
light of S1.No.21 of thé Posting/Transfer Policy of Group 'C'
. and to pass a reasoned order

and 'D' dated 20.12.2001/within a period of three months from
the date of representation. |

The O0.A. is disposed of accordingly. NofBrder as
to cdsts.

The petitioner will not be disturbed, till the

completion of aforesaid exercise.

( X.V.PRAHLADAN )
ADMINISTRATIVE MEMBER
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| Buwshati Bench ﬁ‘
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL .

0. A. NO.2057/ 2003 , /
Sri Bid!ﬁm{'arl])as

: ... Applicant
- Versus-

Union of India & Othe!'s

\ ) _ ... Respondents

Lists of dates and synopsis of the case

. Synupsis of garlicula;'s»i'o‘lhe application
Applicant was initially éppointed as LDC at GL (P), Mohanbari, and
Dibrugath. )

Teliamore.

| ‘.{7.0;5 2001- Apphcant was promoted to ‘the post of UDC and posted at GE(I)(P),

Apphuant submitted lcpmscntatlon to review the transfer order on medical
ground. (Annexure-1)

HQ, EastcmConnnand amended the transfer order on medical ground.
(Annexure-2)

The HQ, Eastern Command, Kolkata issued policy gutdelmes for

posting/iransfer of the Group ‘C’ and ‘D’personnel of the MES.

(Annexure-12)

The apphcant was transferred from GE, Guwahati to GE, Teliamora.
(Annexure-3)

The applicant submitted representation to review the transfer order on

medical ground. : (Annexure-4)
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recommendation to review the transfer order as the ground raised by the

applicant is bonafide. (Annexure-5)

?0‘.@6.2003- The representation submitted by the applicant was turned down by the

- 11Q, Lastern Command, Kolkata. (Annexure-6)

52.07.2003-' Applicant submitted another representation to the HQ, Eastern Command,

Kolkata to review the transfer order on medical ground.
(Annexure-7)

GE, Guwahati forwarded the representation with recommendation to the

L

i}fl4.j(})7.2003-

HQ, CWE, Shillong.

Co (Annexure-8)
' ‘4

I |

127 ’08 2003- ‘The HQ, Eastern Command, Kolkata rejected the prayer of the applicant to
; 1 review the transfer order on compassionate ground. (Annexure-9)
;o :

05 109 2003- GE, Guwahati informed the applicant that his prayer for change of duty
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station has been rejecied by the HQ, Eastern Command, Kolkata.
(Annexure-10)

" 12 09. 2003- Movemcnt order has already been issued to the applicant with the

instruction to release the applicant w.e.f 20.09.2003. (Annexure-14)

RELIEF (S) SOUGHT FOR

The applicant humbly prays that Your Lordships be pleased to grant the following
relief(s):

. That the impugned order issued under letter dated 02.05.2003 be set aside and

quashcd.

. That the respondents be directed to consider the review of transfer and posting of

the applicant at any of the four complexes namely; Guwahati complex, Tezpur

complex, Chabua complex or Jorhat complex, or alternatively in any station

where proper medical facilities are available.

. To pass any other order or orders as deem fit and proper.

. Costs of the application.

Rk Rok
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GUWAHATI BENCH
(An Application under Section 19 of the Administrative Tribunals Act, 1985)

N
¥
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL §

Title of the case : 0. A. No 12003 \\Y,
Sri Bidhu Bhusan Das. : Applicant. R
-Versus —
Union of India & Others : Respondents.
INDEX
SL. Annexure Particulars Page
No: No.
| - Application 1-15 -
aman Verification ‘ 16
1 Copy of the representation dated 27.06.2001 [y
2 Copy of the order dated 01.11.2001 =
3 Copy of the Posting Order dated  02.05.2003 |19-21
4 Copy of the representation dated 19.5.2003 2.3
5 Copy of the Forwarding letter dated 19.05.2003 2>
6 Copy of the Forwarding letter dated 11.06.2003 A
7 Copy of the letter dated  20.06.2003 3”;
8 Copy of the representation dated 02.07.2003 29
9 Copy of the Forwarding ietter dated 04.07.2003 2930
10 Copy of the HQ letter dated 27.08.2003 3
: 11 | Copy of the letter dated 05.09.2003 3,
12 (Series) | Copies of the Medical Report 33 -77
13 Copy of the Policy Guideline. " 72 €4
14 Copy of the impugned movement order dated
12.09.2003 g7-8%

" Filed by
Advocate W‘ﬁ/’

Date [6 (9(_ W .
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

GUWAHATI BENCH: GUWAHATI
(An Application under Section 19 of the Administrative Tribunals Act, 1985)

0. A. No. 12003

BETWEEN

Sri Bidhu Bhusan Das.

Son of Late Dsbandra Chandra Das.
Working as Upper Divison Clerk.
Office of the MES/ZEBQ?B

GE, Guwahati (E-5’Sec)

Guwahati.

+sApplicant
-AND-

1.The Union of India,
Represented by the Secretary Lo ﬁhe
Government of India, Ministry of Defence,

New Delhi.

2.The Headqguarter Chief Engineser
Eastern Command,
Fort William

Kolkata-2.

Z.The Garrison Engineer

Satgaon, Guwahati-27. s REespondents.
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DETAILS OF THE APPLICATION

1.Particulars of order(s) against which this application is

made.

This application is made against the impugned transfer order
b@aring letter no.131322/2/78/73/Engrs/EIC  (I) dated
Q2*05k2003 and praying for a direction upon the respondents
to consider the case of the applicant for change of duty
atation on medical ground and further praving for set aside
ﬁhe impugned release/movement order of the applicant dated

12.09.2003.

2.Jurisdiction of the Tribunal.

The applicant declares that the subject matter of this
épplication is well within the jurisdiction of this Hon’ble

Tribunal.

3-1- .! !4.

The applicant further declares that this application is
filed within the limitation prescribed under section-21 of

the Administrative Tribunals Act, 1985,

4.Facts of the Case.

4.1 That the applicant is a citizen of India and as such he
is  entitled to all the rights, protections and
privileges as guaranteed under the Constitution of

India.
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That the applicant was initially appointed as Lower
Division Clerk (in short, LDC) at GE (P), Mohanbari,
Dibrugarh on 16.11.1987. Thereafter he was promoted to
the post of prar Division Clerk (in short, ubClon
17.05.2001 and transferred to GE (I)(P), Teliamora.
After getting the transfer order the abplicant
submitted a representation on 27.06.2001 to the HQ,
Chief Engineer, Calcutta praying for review of the
transfer order on compassionate ground. In his
representation the applicant submitted that he is a
3BVere diab@tiC$‘ patient and need regular medical
attention, which he would not get in a remote station
like Teliamora in the state of Tripura. The HR, Eastern
Command, Kolkata after thorough scrutiny of the
representation submitted by the appliéant amended the
transfer order dated 17.05.2001 and  posted the

applicant at GE, Guwahati.

Copies of the representation dated 27.06.2001 and
Eastern Command’s order dated 01.11.2001 are annexad as

Annexure-1 and 2 respaectively.

That it is stated that the applicant after being posted
at GE, Guwahati has been -serving with devotion and
sincerity in spite of severe diabet@s problems, kidney
problems, eye problems etc.and he 18 under regular
medical attention and checkup. That the applicant while
serving at GE, Guwahati is sought to be transferred

from GE, Guwahati to Teliamora vide letter bearing
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no.131322/2/78/73/Engrs/EIC (I) dated 02.05.2003 by the
HQ, Eastern Command, Kolkata. It is relevant to mention
here that the applicant is a severe diabetes patient
and he is undergoing regular medical checkup and care
at Guwahéti. Being aggrieved with the transfer order
the applicant submitted representation to the
Headquarter, Chief Engineer, Kolkata on 19.05.2003 for
review of transfer and posting order dated 02.05.2003
on extreme medical ground. The applicant in  his
representation stated that he is a patient of severe
diabetes with eye problems and under regular treatment
of Diabetes Care Center, Guwahati. He also praved to
the authority that the station where he is transferred
is situated in a remote place in the state of Tripurs
and so far as medical care is concerned, there is no
such well equipped hospital with medical facilities
available and it will also ndt be possible for the
applicant to avail of proper medical care as and when
required. The applicant therefore humbly requested the
authority to review his transfer and posting order from
GE (P} (I), Teliamora to a place where he would get
medical care namely: GE, Narangi, GE, Borjar, or place
him insitu.

Copies of the impugned posting order dated
02.05.2003 and representation dated 19.05.2003 are

annexed as Annexure- 3 and 4 respectively.

That it is stated that representation dated 19.05.2003

submitted by the applicant was forwarded to the CWE,

Bl Bhocsurs Bas
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Shillong vide letter bearing No.1005/523/E1E, dated
19.05.2003 by the GE, Guwahati with a request to adijust
the applicant in any of the offices located at Guwahati
complex based on merit of the case. The Headquarter
Chief Engineer, | Shillong vide letter bearing
No.70762/9/Admn/308/E1C (I), dated 11.06.2003 forwarded
the GE, Shillong’s recommendation to the HQ, Eastern
Command, Fort William with a request to review his
posting from GE, Guwahati to GE (I)(P) Teliamora to any
one of the stations namely; GE, Narangi, GE, 58z Engr
Park, GE (AF), Borjar.

Copies of the forwarding letter dated 19.05.2003

and 11.06.2003 are  annexed as' Annexure-5 and 6

respectively,

That it is stated that the applicant isl 8 severe
diabetic patient and he needs regular medical care at
Guwahati, therefore he submitted rapragentatiqn to the
Headguarters Chief Engineers, Kolkata with a3 request to

review his transfer order from Guwahati to Teliaﬁora on
19“05;2003.But the Chief Engih&ers HA, Eastern Command,
Kolkata vide letter ’ bearing
nou131322/2/78/@10/EHQPS/EIC (1) dated 20.06.2003
turned down the praver of the applicant for review of
the posting order dated 02.05.2003 T rom GE,Guwahati to
GE,Teliamora and also directed to dispatch the
applicant without further delay. It is relevant to
mention  hers  that the applicant along with his

reprasentation attached with the doctor’s

é&éé&é”' f%@{¢olu%m .£L¢4
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recommendation and medical reports for review of the
transfer order.but the HR, Eastern Command, Kolkata did
not consider . the severe diabetes condition of the
applicant and as such denied him natural Jjustice.

A Copy of the letter dated 20.06.2003 is annexed

a3 Annexure-7.

That it is stated that the applicant after denial of

his prayer to review of the transfer order dated
02.05.2003 submitted another representation von
02.07.2003 to the Chief Engineers Eastern Command,
Kolkata praying for review the transfer order from GE,
Guwahati to GE, Teliamora. The applicant in his
representation submitted that he is a severe diabetes
patient and non—-availability of proper medical
attendance and care might be fatal to him. The
applicant also submitted that he might be transferred
and posted to any one of the station namely; Guwahati
complex, Tezpur complex, Chabua complex or Jorhat

complex where proper medical facilities are available.

"Be it stated that the applicant is a severe diabetic

patient with eve problems and the kidneys of the
applicant are also aff@ctéd and is wunder regular
treatment  of Guwahati Diabetes Research Centre;
th@refora his life may be at stake if he is posted at
such a remote station like Teliamora in the state of
Tripura.

Copy of the representation dated 02.07"2003 i

annexed as Annexure-8.

Boidinn Blntlor G



That it is stated that the representation dated
02.07.2003 submitted by the applicant was forwarded by
the GE, Guwahati to the HQ;‘CWE, Shillong vide letter
bearing No.1005/622/E1E  dated 04.07.20023  and CWE,
Shillong forwarded it to the HA, Chiet Engineer,

Shillong. The HR, Chief Engineer, Shillong Zone vide

letter bearing NO.70762/9/0DM/414/E1C (1) dated

08.08.2003 forwarded the representation with due
recommendation to the Fastern Command, Kolkata. But
most surprisingly the HQ, Eastern Command, Kolkata vide
letter bearing no.l31322/2/78/134/Engrs/EIC (I) dated

27.08.2003 rejected the praver of the applicant for

-review of transfer and posting order. Be it stated that
.the respondent no.2 did not apply his mind to the

'gravity of the case and lost sight of the compassionate

considerations although the applicant submitted several
medical reports and doctor’s recommendation regarding
His health condition along with the representation. It
is relevant to mention here that the applicant in his
Fepres&ntation submitted that he is ready to be rosted
at anyone stations namely; Guwahati complex, Tezpur
complex, Chabua complex, Jorhat complex where proper
medical facilities are available. But most surprisingly
the applicant was denied posting at any one of the
stations mentioned in his representation for the
r@ésong best known to respondents. This act of the
respondent no.2 is against natural Jjustice and contrary

to the policy guidelines. The GE, Guwahati issued a
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release/movement order of the applicant vide letter
bearing no.l005/36/E1E, dated 12.09.2003 with &
direction that the applicant will be released from GE,
Guwahatil on‘ 20.09.2003. Therefore the applicant
éppr@h@nding release on 20.09.2003 approaching this
Hon’ble Tribunal for an appropriate interim staying of
the operation of the order dated 02.05.2003 add the
movement order dated 12.09.2003.

Cbpi@s of the forwarding letter dated 04.07.2003,

and HQ, Command’s letter dated 27.08.2003, letter dated

05.09.2003 and release order dated 12.09.2003 are

annexed as Annexure-9, 10,11,and 14 respectively.

That it 1s stated that due to severe diabetic problem
“the kidneys and evyes of the applicant have beaeen
adversely affected and he reguires to take insulin

regularly  which would be evident from the medical

investigation report/prescriptions. As such he is

‘undergoing regular medical advice and care of the

~doctors of the Guwahati Diabetes Research Centre. In

such a situation 1f he is posted at a remote station

like Teliamora of Tripura then he would fail to

continue his medical treatment due to lack of proper
3medical facilities and care which might lead to the

worst eventualities. But the respondent no.2 HE,

Fastern Command, Kolkata in spite of going through all
the medical reports of the applicant did not consider
his praver and denied him natural justice, Be it stated

that the same respondents on earlier occasion reviewed
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the transfer order of the applicant on 01.11.2001 being
satisfied on the .similar medical reports of the
applicant. It is stated that in present situation the
applicantfs diabetes condition is like that of @arlier
occasion and he is still under care of the doctors of
the Guwahati Diabetes Research Centre which the
respondent no.2 failed to appreciate.

Copies of the medical reports are annexed as

Annexure-12 (Series).

That it is stated that the HQ, Eastern Command, Kolkata
issued a policy guidelines baaring letter
no.131306/1/9/Engrs/EIC  (I) dated 20.12.2001 for
posting of the Group C and D personnel of the MES.In
the said policy guideline it is stated that posting of
Group C and D individual less industrial personnel will
be issued by the H@ on certain grounds. In péran of
the policy guidelines there is a provision for
compassionate Posting/Mutual transfer. Be it stated
that in'para 21(c) of the said policy guideline there
is a provision for posting on medical grounds, and the
applicant submitted his representation accompahied by
medical certificate for review of transfer order in
terms of the professed policy aforesaid. But most
unfortunately the Respondent no.?2 rejected the prayer
of the applicant and deviated from their own policy
guidelines. The act of the respondent no.2 is
arbitrary, unjust, unfair and utter vioclation of the

principles of natural justice.

 Gulh hson s
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Copy of the policy guideline is annexed as

Annexure-13.

4.10 That it is stated that the applicant in this

4.11

application praying for review of his transfer and
posting order and further begs to state that he is duty
bound to carry out the transfer and posting ordér in
any places where proper medical facilities are
available and undertakes to carry out the same in the
event of modification of his posting order. Be it
stated that the applicant in hi$ representation dated
02.07.2003 mentioned it clearly that he may be posted
at any one of the 4 complexes where near about 14
offices are functlonlnq and the post of UDC are also
available in the 4 complexes namely; Guwahatl complex,
Tezpur complex, Chabua complex, Jorhat complex where
proper medical facilities are “avallable. But most’
unfortunately the respondent no.?2 did not consider his
legitimate prayver for posting in any one of the
aforesaid stations. In such & situation if the
applicant is posted at Teliamora then his life may be

endangered for lack of proper medical facilities.

That the ébplicant most humbly submits that due to non
consideration of his representation for review of
transfer order dated 02.05.2003 he is being forced to a
helpless situation where he will loose the chances of
proper medical care and guidance if he is posted at

Teliamora station of Tripura as such it will cause

WA WM"L los
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irreparable loss and injury to him leading to a risk on
his life. As such, finding no other alternative, the
applicant is approaching this Hon’ble Tribunal for
protection of his legitimate rights and it is a fit
case to interfere with and ‘protact the rights and
interests of the applicant by setting aside the
impugned transfer order and directing the respondents
to allow him to continue at his existing post at GE,
Guwahati or to transfer him at any of the four
complexes namely; Guwahati complex, Tezpur complex,
Chabua complex or Jorhat complex or in any other

station where Medical facilities are available.

That this application is made bonafide and for the

cause of Justice.

ar s for lief(s) with I ] . .
For that, the applicant is a severe diabetic patient
and he requires proper medical care and attention and
as such he 1s entitled for posting under the policy
guidelines for Group “C’and'D’personnel for the MES, in

a atation where Medical facilities are available.

For.  that, the applicant submitted representation for
review of the transfer order following the policy

guidelines for Group ‘C’ and "D’personnel of the MES.

For that, there are no medical facilities available at
the Teliamora station for constant medical treatment of

the applicant.

B Bltsdnn Do
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For that, it would be evident from the medical
investigation reports and the eves, kidneys of the
applicant have been adversely affected due to severe
diabetes. As such posting of the apblicant deserves to
be considered /reviewed in the light of the transfer

policy guidelines which is still in force.

For that, there is specific provision for spacial
consideration of the cases of transfer and posting of
the gmployees who are suffering SEVAre medical

problems.

For that, the local authorities including Chief
Engineer, Eastern Command strongly recommended for

review of the case of the applicant.

For that, the post of UDC are available in as much as
14 offices among the four complexes indicated in the
representations of the applicant, as such, there is no
difficulty on the part of the respondents to

accommodate the applicant.

For that, the applicant shall carry out transfer and
posting order in any other places in N.E.Region where

proper medical facilities are available.

tail ¢ i I !
That the applicant states that he has exhausted all tha

*

remedies available to him and there is no other
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alternative and efficacious remedy than to file this

application.

Matters not previously filed before or pending with any

other Court.

The applicant further declares that he had not
previously filed any application, Writ Petition or Suit
before any Court or any other authority or any other
Bench of the Tribunal regarding the subject matter of
this application nor any such application, Writ

Petition or Suit is pending before any of them.

Relief(s) sought far.

Under the facts and circumstances stated above, the
applicant humbly prays that Your Lordships be pleased
to admit this application, call for the records of the
case and issue notice to the respondents to show cause
as to why the relief(s) sought for in this application
shall not be granted and on perusal of the records and
after hearing the parties on the céu&@ or causes that
may be shown, be pleased to grant the following

relief(s):

That the impugned order issued under letter dated

02.05.2003 be set aside and quashed.

That the respondents be directed to consider the
applicant his transfer and poéting at any of the four
complexes namely; Guwahati complex, Tezpur complex,

Chabua complex or Jorhat complex or alternatively in
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iii)

iv)

12.

other stations in N.E.Region where proper Medical
facilities are available.

To pass any other order or orders as deem fit and
propar,

Cogsts of the application.

Interim order praved for.

During pendency of this application, the applicant

prays for the following relief: -

That the Hon’ble Tribunal be pleased to =stay the
operation of the impugned order of transfer and posting
vide letter bearing no.l131322/2/78/73/Engrs/EIC (I)
dated 02.05.2003 (Annexure-3) and impugned order of
movement dated 12.09.2003 (Annexure~14) till disposal

of this application.

--------------------------------------------

This application is filed through Advocates. =

Particulars of the 1.P.0.

I. P. 0. No. : 96 625320
Date of Issue Y TN e B
Issused from E G.P.0O., Guwahati.

Pavable at 0 G.PLO., Guwahati.

List of enclosures.

As given in the index.

Buthw Blunstan Do
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VERIFICATION

I, 8hri Bidhu Bhusan Das, S/0 Late Debendra

Chandra Das, aged about 37 years, working as UDC in the

office of the MES/238978, Guwahati, do hereby verify that
th@ statements made 1n Paragraph 1 to 4 and 6 to 12 are true
tO my khowledg& and those made in Paragraph 5 are true to my

legal advice and I have not suppressed any material fact.

—
And I sign this verification on this the _| h day of

September, 2003u
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HQ CWE Shillong

Spread Fagle Falls

Shillong=1}

POSTING/TANSELL 71 TURH OVER DASIS:
ADH CADRE. e

i,  Reference your HQ letter Ho.1284/1 /981 /81a Gited

27 ¥ay 2003 and HO CEEC, Kolkata letter wo,131322/2/78/110/
Engrs/E1C(1) dated 20 Jun 2003 (eopy attached for ready
reference), " ‘

2, An application dated 02 dul 2003 submitted Iay
MES=238978 shri Ridhu Bhushan Dase UDC 6f this wffice
requedting for change of duty Station $8§ forwarded
harewith in quaduplicate for your further necessary asction
Please, : ' N - '

3. . May the higher authoritice plesse be approached to
¥e-cofisider his case based on the merits of the case,

“Chandra) '

Enclss As above ‘ _(Eajne“
; + N : ‘ ‘ EE oA
(1) application ;
(41) Recommendation
‘slip 04 ﬁheQEQg.

arrison Bnginesy

(i11) HQ CERC, Kolkats
letter (one copy).
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GUWAHATI DIABE ILS RESEARCH CENTRE

(A complete diabetes care clinic through advanced tech.)
‘ Udayachal Path, Christianbasti, Guwahati - 781005 A
Bhone no ; 2340532 .
e-mall ; diabresearch @ rediffmail.com

RE-12
_ﬁ__‘
y

DR. S. ALAM . | Consulting hrs : Week Days:-
MBBS (Gau), MD (Cal), PGAT (AHIMS, New Dethi) - Morning: 8:30 AM to 1:30 PM
Post Doct. Train, in Diabetylogy & Lndmcrmology (Friday : 8:30 AM to 12 Noon)
(San Francisco, Californig, USA) . Evening : 5 PM to 7:30 PM
Gold Medalist ¢ A _ Sunday : 8:30 AM to 1 Pm
Chief consultant Diabetqloglst Sunday Evening Closed
& Endrocrinologist ) g (Appointments & Consultations
Recipient of National over phone only during chamber
& International Awards, = » hours)

N - /mw . /}:) W%M 0957
. "577’ ~7
4 Pw'of Ce :’/? P @ )
i . () Faay' £ “- - . ) 7 /\/ (
.L/ s /“’1'69(/;(_&’“ (dZé__/t/—/‘“Q—./
V/ P
S

./ s cad

2t Cm . - -
(0/‘ L ’ _ ]/ "/(’ /ﬁ . Z - (5 B \
- <o o~ T - T
= - Z 7 et czf o
, e oo G0
— ) A 2 0 L ok : e b
(50~ (et 4“”) 07
X 9 < “l\q INSer i /}fﬂ/ o~ !
@ - / //‘67 /7 4 i
4 < ¢



N
,.;\_7.‘
,
! /,'s 4
b / el
] // { / £ )
[ /
- /
/
Ll
.// \'/'7
Y
S
B II =
/ ] /_‘,_,(';-—’(
L
i ) e
/’;"' / (" 7 /'/
.

,4-],

,r‘,a__‘;/\k.:'ﬁ; o 9 f k}

/@ // "L/f v



~3C-

PRAG BDIAGNOSTIC CENTRE
~ (AUxii of Grmvabati dinbetos Revearch Cratre )
Chirlrtlanbasti, Guwalingi - 76810058,
l’hmm 2349533.

Regd. No: 14!88 Dats W‘Cﬁ 19/’070003 Datc Reported : 15‘07/2003
Xame: Mr Bidm EPhewsban 5i5  Ape: 37yms. Sex: M

Refercd by : Dr.S. ALAM. Mnus;'mn(w),mm(mms,ucwm)

¥

COMPLETE DIABEITS I’ROFI LE

TEST Co RESULT NORMAL RANGE
Rmdompismag;mom —— mgd 70-140 mp/dl
Fasting plasma glocose 1862 mg/dd 0-110 mg/dl
Post prongied plsmpa glecoss 278.6 my/dt - Upto: 140 mg/di
HBAIC % "85 % . Upke: 6 %
3:1%) I o L5 % Usto: 76 %
8. Creatinine ' !4 mp/dl M: 0914 F: 0.3-1.2mp/d
3. ¥ructosanine : —— pmoil Upto: 285 pumoll
Glycsted proteins ’ : 86 % 63 %
8. Cholcuterod (Togsl) 2568 mp/dl 130-220 mg/di
B, ‘Triglycerides 1962 mgid 60-170 mg/dl
HDL 300 mp/d 30- 70 mgi
LDL 2008 mg/d} 62-185 mg/dl
VLDL : 250 mg/dl 25- 50 me/at
8. Ipndin(F) 0- 30 UM
S osin(er) - RUM
Micral -2 Test o Fesitive - Negative
Comcspondinguripesoger = F : + PP :++4++ ‘Negative
Ketonbodies F): —— FP reeem Negative
s
,//
Hony. Craihant
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PRAG AFMGNOSE Vo8 CENYRE
(A Hrelt af Growakan disbetes prssarch cantrg
Clsistiontaty, Gu‘m}vm- 7830605 -
Fhone no : 2340533 ‘ *a
2 - Fiail ‘gg_nl___@;ga;ggk @) MMil.co,‘n'» B

Repd. no: 14388 ato seesived : J9; 07/4003 Dak\ mpoﬁeel 19/{)7/2003.
Nmma by, Bnﬁm Bhashon Pes Aga 37 . yra oex M:

4 Refeme by : Dr. $. Astam. MBRS, MU (Gal, PGDT (AIIM‘S Newl)elhz)

HABMATOLOGICAL, REFORT -

TEST RESULT NORMAL RANGE.

Hasmopinbin RETR Jpey N3 ;3,

.» - 16 gm’dl

ESi

‘25 mmibr M:O—-'lO;_P_:’OéZO.ms’n/hr'

e

A
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Y. Endrocrinologist
- Recipient of National ~ i
& Inter nnhonnl Awm ds.

-3%— ,
SUWAHAT) DIABETES RESDAKCH CEHTRE N

(A comp!cto tiabetes care clinic through advamcd tech.) =
Udayachal Path, Chmuanbasn Guwahah 781005
. Phoneno ; 2340533
S e-mail ; diabresearch @ rediffmail.com

DR, S. ./\l AM, Consulting hrs : Week Days:-

MBBS (Gau), MD (Cap), PGAT (AFHIMS, New Delhi)

‘Morning: 8:30 AM to 1:30 I\
Post Doct. Train, in Dmbgtology & Endrocrmology

(Friday : 8:30 AM to 12 Noon}

(San Francisco, Cahformn. UsA) . ! L Evening : 5 PM to 7:30 PM
“+Gold Medalist’ SR e - _ ~ *" Sunday : 8:30 AM 10 } Pm
-’Chnefconsu!tant Dnaquologist ' o : ‘ . . Sunday Evening Closed

(Appointments & Consultation:;
, ' -~ over phone only during chambies
hours)
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Dr. R, K. Barual o - ?"c\ffﬁ?, %’;‘;‘f ggg“‘z
F.D.R.C. (Madras) : _ GUWAHATI-781 001 X
DIABETES SPECIALIST | . (ASSAM) -

*‘ Congulting Hours : 7.00 AM. to 11.00 AM. , ' Ph. 542040
- 4.00 PM. to 6.00 PM. : Lo
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FD.R.C. ( Madras )
: DIABETEASPECIALIST

D R. K Bczruah

' F_Consumng Hours : 7.00A.M. To 11.00 AM.

) '(”‘. v‘. ) (43

' mABEfEs CARE CENTR s

F.:C. ROAD, UZANBAZAR
GUWAHATI-781001
(ASSAM) -

Ph. 542040

: 3.00 PM. To 5.30 PM. | , ! : B
V‘SUNDAY CLOSED | :b” 4106 Date 1841 02
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INVESTIGATION REPORT - o

Fasting Blood Sugar

.

214 mg% . (Normal .80 to 120 mg%
Urine Sugar ( fasting ) = Tt Luﬁ/\ \Qﬁtc,h f‘o«‘ca,L (tuy/’ _
A 05 mg% \ - f ( Normal-120 to 160 mg% )

Post-prandial Blood-sugar

f

Urine-sugar ( Post-prandial) = . =5, ;e B
Urine-albumin "N;I ’

;: J N '
e im e v e £ . 6/}\( : . .
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Déiaguast A & Bescareh Centne | nome ME»

Opp.- Noonmati lelq)honc Exchange

Ghy-20, & : 2551664 Referred By

@ﬁ%g@m"?{ LA ‘ ‘il'{epon: Blood . SI.No:SE425.. . Dawe:17/02

D LA

Test I R:Hl;[t‘/“lli‘(w-
Bloo_g] Glucose A 4()nn Jdi
Rendom <

Blood Glucose S M) | ’(J g/ n!i
lamm' = 121 L
Blood Glucose , . : l(r() my /dl
“EH2HRP P e . éT _

Blood Glucose o0 mg /dl

2HRP P

Test

Resnlt N. Range/Unit :
S. Cholesterol = (N <200 mg. / di
S i
S. Trplveeride = : <160 mg. / di
- — e ‘1 . —_—

l-ll.)L Cholestrol o

30-70 mg. / di

LDL Cholesterol o

< I30 me/dt

CRENAL PROF LU $BUEC

'S, Bilirabiii (Tolal] 5™ T 0. { 10 AL mm Uren o 15-40mg/dl
S.j.lilirubin (Dircct) . : ().I«()g s/ I \ ¢ n llmm % , 0.5 - L4 mg/dt
S:.‘Bilirub_,in {Indircct) o 020 T gl S Sodiui = - =155 mm OV l
SGPT(ALT) o Lo bhaAsu s _l»('_q«iy_m © 3.6 -5.0 mm Ol/[i
SGOT(AST) & : )- ?\ l’/l S. Caleiim « 8.1 - 10.0 mg/di :
s L1161 UL Men | S, Tnogranic . _
Y-GT= 9 -39 UL Women] Phosphorus e 33 mg /dl '
: M3 , “
CPK (Total) e COFE-10-TO WL S. Choloride e 98 - 106 meg/L 5
LDH = ’ o Upl() 4\' WL | S, Bicarbonate & 21-28 meg/L v ‘
Plasma Protein (Total) o : 5.5-8 0/ dl pe SIS _ :
- ¢ ic Acid @ M. 2.5- 8 myid
Albumin = D35 5.3 i/ dl 3. Uric 1\9(’ FL$ - 6 mg/dl
Giobain o T | S At G0 T80 U ..
' " : - Lipasc = ‘ : 0-190 UL ’ ;
S. Alkaline Phosphates < ; 64-306 U/ : — - v - -1
: : L Rehewmamoid Arthritis (R.A. ) faclor =
SRV s o _ i . 7 ‘
S. Acid Phosphatasc o 4 unit Ic RencinG Prorein (CP) ;
0. I Al 11 e - - :
Widal Test v e e P e R /\h(_l.’sll_\l)l()!)SlllvO (A.b.Q._)'hllcé E
S ' Australin Antigen (HBs A =
............................................................................................. Monln st '
Others Examinations e VDRI, Test e ;

Khan Test =

CNB.

R R AT

e e
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“HAPPY LAR

Dcéy«adac & Reseanch Centre
Noonmati, Opp. - S. B. L, Guwanati-781 020
Phone No - 551664

Name :

Mx

3 Bo Bo DaS

.................................. Ciaessaisaes

Quﬁntily Colour ]
Appearence | Consistency
Colour ' : Mucus - ——
Sediment Blood ' :
Specific Gravity //%/%/,//
Others
Sugar 5 E. Histolytica = _*; i~ i1
Random : i': Cysts e Py
Fasting - Nil ‘ Vegetative, Form - ¢ 20t /i
, "] Post Prandial — : Ni ” Giardial o : B ]
et | Albumin | Cysts ' o
pEE Ketone Bodics chctativc Form
’ Bile Pigmeht Parasitc O‘va ‘ . o
Bile Salt Round Worm
Urobilinogen Hook Worm
_ Phoéphatcs : Thread Worm ] ‘ ,
! %%%g/g%é PICEXAMIN Pin Worm -~ . | y
Pus Cell Tacnia .
R.B.C. : Others : T
Bactoria | Vegetable Cells
Epethelial Cell Starch Cells
Casts C. L. Crystals L
Crystals R.B.C. SR ‘ h'
Parasite Pus Cells ) .
Others Fat Globulcs o
Epcthelial Cell .
Others
y

“Not Valid Foxr M/L Purpose .

0
be o LRI s 4% trov e T M ¢




lr R.: K Baruah

UEBR, 1 (Madras )
DIAB[_ TES SPECIALIST .

' Aps
- ﬁiAB‘:TEs CARE CENTR. \
TR R C ROAD UAANBAZAR 6
' - GUWAHATI- 781001
{ ASSAM) :

- Consulting Hogys : 7.00A.M. To 11.00 A.M, Ph. ?42040

400 PM. To 6.00 PM. | | | v | \'
. SUNDAY CLOS.ED | 9_:_4_125 Date .............. f>. Ol\\ '
. ‘ B : ,f A Z J’) (\) - ,;0/ 88 ‘v
B / O E we QQA Ke (&Um9 /n,MEIT_ / ' - 4_‘ T H(}

. B :Z/I : _ / ' 6({:()0*’
;‘/.//L /ﬁg&,f— -_.w\\ B ’GLCLML,.//&"FJ"Q—” ]Lﬂ —_—

Q O‘()*U\\\QI’ /nim\u

INVESTIGATION REPORT A
Fasﬁhg Blood Sugar = |94 mg% .. (Normal-80 to 120 mg% )
Urine Sugar (fasting ) = Nif o " o
Post-prandial Blood-sugar = |32 mg% - ' :}\ (Normal 120 to 160 mg%
Urine-sugar ( Post-prandial) = NI Hoveo = 22 ""“3’* |
Urine-albumin = N : .

- 2 S . Crecdininel = 1h vt

S . C’.L\ah&mcd\' 16 VT

- =X o wuoz_)
D *@/ « Hb"{ == ()
pre s - S0

H

g‘o VV"‘M [HL(:H

"



"‘ y | ' ‘ ' "Af - . - / )CU

. “r. - DIABETES CI-\RE CENTRE
@I’ ;R K. Baruah S R vt ¥

} "“\FD.R.C,(Madras) = ‘ " GUWAHATI - 781 001 (A
DIABANES SPECIALIST ) S (AssAm)

Consiling Hours :7.00A M. To1100AM. Ph.: 543940 |

, 4,00 PM.To 6.00 PM. ,
SUNDAY CLOSED g >—4lo¢g .

i ———— .@'5/ saly —

/&u,l_f- —wn - e

e i SR 2

Obimat=  Afobta—

INVESTIGATION REPORT (ow - (0. § «02.)

: ' R Fasting Blood Sugar = |8 mg% ‘. (Normal-80 to 120 mg%)
' -f_ Urine Sugar (fasting) = N with \Oﬂ—&aét" e/~ ok d"“’*]ﬁ
b+ Post-prandial Blood-sugar = |79 mg% E ' (Normal-120 t0160 ing%)
: Urine-sugar (Post-prandial) = 241 ‘ i N

Urine-albumin ‘ = .':-'-'—’—-—
ereimsy s -
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RE D’?" ;Q % émm DIABETES \..ARE: CENTRE

: F.C. ROAD, UZAN BAZAR
: F.D.R.C. (adras)

: 8 .- GUWAHATI - 781 001
DIABETES'SPECIALIST , (ASSAM)

Consultmg Hours : 7.00 A.M. To 11.00 A.M. ‘ Ph. : 542040
' ' 4.00 P.M. To 6.00 P.M. : '

'S UNDAY CL OSED - Date:.2%.:2. 0%~
D— 106
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() (- L\v\n\"’],‘— - f(\ \’c( . . - )
e e i~ 07[1:'@ ;@M’ _
D — @O :511// et —

' - (Normal-80 to 120 mg%)
f//“qtz C'f c}'th Ar

(Normal-120 to 160 mg%)

i

Urine Sugar (fasting) Nl

Post-prandial Blood-sugar | 72 mg%.

Urine-sugar (Post-prandial) = —_,_\)1
Urine-alibumin - SN

_,m," —— \6} S G T
| 7 w}’v

Fastmg Blood Sugar = 190 mg% .
my 7(11
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Dr. B. K. Chatterjee

’ 1.8.8.S.. M.D. (OPHTH)
Former Director & Head of Deptt.
Regional Institute of Ophthalmology
Gauhali Medical College

_Residence :
M. C. Road
N Guwahati-781003
- Phone : 663631 (Resi)

| Residence]

WEEK DAYS :

,Morming : 7.00 am t0 9.00 am
-Evening : 5.30 pm to 7.30 pm

SUNDAY :
Moming 8.00 am o 11.00 am

~Friends Optic#¥ .
PANBAZAR, GUWAHAT!-1{
) Phone : 510265

.WEEK DAYS :

Evening : 3.30 pm 10 5.00 pm
Lo MeONY - A30qa R Wdegw
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_ . DIABETES CARE CENTEI”'
I , F.C. ROAD, UZAN BAZAR
Lo DRC giacrss - GUWAHATI - 781 001
i1 DIABETIES SPECIALIST © (ASSAM)
- Consulting Hours : 7.00 AM. To 11.00 AM. ' ¥ Ph.:542040
4.00 PM. To 6.00 PM. - *

"SUNDAY CLOSED Date :
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INVESTIGATION REPORT (ea- 13.12. & )

- . 'Fasting Blood Sugar . = 18% mg% (Normal-80 to 120 mg%)
.. Urine Sugar (fasting) =il et \c/feo_(’” of Mcv( Tegs’ (Normal-120 to 160 miy%s)
' * Post-prandial B!ood-:%yga‘r = _!_§_§ mg% .
Urine-sugar (Post-pradial) = n{
Urine-akbumin = Nl

| [E(ou{v ./\wt Lpy = e l/»/( & /1—]
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542040

DIABETES CARE CENTRI
F.C. ROAD, UZAN BAZAR '
GUWAHATI - 781 001"
(ASSAM)
Ph.:
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"FDR.C. (Madras) :
. DIABETES SPECIALIST
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Urine-alibumin Nid

. Fasting Blood Sugar = {77 mg% N (Normal-80 to 120 mg%)
Urine Sugar (fasting) = Nid ( uréh *ejéééf %@Z{‘L ch;o {Normal-120 to 160 mg%)
Post-prandial Blood-sugar = _JG9 mg% : : '
Urine-sugar(Post-pré?iial) = Al B. wea. = .5_‘__ "y
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gua .B.S., F D.A.C. (Madraa) ' Guwahati-781001
IABETES SPECIALIST (Assam)
_ Congultm‘ Hours : 7:00 AM. to 11.00 A M. Ph. 542040 +
' 230 P:M.to 5.30 P.M.
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" PATIENT DETAILS

MEDMON
AUTOMATED PERIMETER

TM60OW 16183
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Printed 12/19/20¢

S TEST DETAILS: GAUHAT Eye Clinic
SURNAME : DAS DATE : 12/19/2000 TEST
* NAME ~ : B, TIME : 7:54 FIELD
PATIENT ID : 530 LENS : None STRATEGY
poe ¢ Unknown FLICKER : None SCRIPT
AGE . Unknown PUPIL : EYE

¢

PERFORMANC
Test duration
Trial data
Fixation losses
False positives
False negatives
Fluctuation

e

e

A
W
P o

: 3m29s ‘
: 133/104 =128

: 4/12=339, Fair

1 2/14=149% Good
. Disabled -

: Disabled

4

W

: Glaucoma Test
. Glaucoma
: Screening

. RIGHT

STATISTICS Patient Hov (shaded)
Est Mean Level _ :21.7dB
Pattern Defect : 0.00
Hill of Vision; :
Predicted 3 deg level $27.0d8B
Default slope 1 3.0dB/10 deg

no ol d detedd
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R '.f"’ . l-.D.R.C. (Madras)
" DIABETES SPECIALIST
" C¥hsutting Hours : 7.00 A. M. To 11.00 A M.
’ 4.00 P. M. To 6.00 P, M.
SUNDAY CLOSED
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' Fasting Blood Sugar = 172 mg%
Urine Sugar (fasting) - * = = ¢
- - Post-prandial Blood-sugar 189 mg%
R -Urine- -sugar (Post- -pradial) - = ,/(
* 7 Urine-alibumin Nl(

(Normal-80 to 120 mg%)
(Normal 120 to 160 mg%}
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. Fasling Blood Sugat
- Urine Sugar ( fasting ) wnid _ _ B .

~ Post-prandial.Blood- -sugar /5.9 .mg% : ) T ( Normal-120 to 1€0 mgie )
-+, Uring-sugar ( Post- -prandial ) .W— . B :
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o




. (___éo e L L« X

o)
Sl | Wy
. v I

AR e T, . DIABETES CARE CENTRE (#Y &
: 'J F. C. Road, Uzanbazar
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: D’ABE ES SPECIALIST . . (Assam)

Consultng Hours : 7.00 A.M. to 11.00 A.M. Ph. 542040
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INVESTIGATION REPORT ( ¢an . (47 Gico) S '

Fasting Blood Sugar =. J69 mg% * {Normal—80 to 120 mg%)
Urine Sugar (fasting) = Nl
Post-prandial Blood-sugar = [ mg% {(Normal—120 to 160 ing%e)

Urine-sugar (Post-prandial) = NL(\
Urine—albumin njof
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INVE'STIGATION REPORT (an /0, 2. 04)

Fasting Blood Sugar - '_E:Zi mg% . oy (Normal-BO o 120 mg%)
Urine Sugar (fasting ) i

Post-prandial Blood-sugar = 133 mg% ' { Normal-120 to 160 mg% )
Urine-sugar ( Post-prandial ) = Wi ‘ :

Urine-albumin N:»(
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- Ph, No. 640393 (R) o , Timing- 09-30 A. M. 101 PM
I : Sariaon Dental Clinic, Ghy-71
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Fasting Blood Sugar = 13% mg% ' ' ‘ { Normal-80 to 120 mg% )
“Urine Sugar (fasting ) - = wnid
Post-prandial Blood-sugar = / 77 mge ‘ : - (Normal-120 to 160 mg%)
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Fésling Blocd Sugar . _IsT mg % . —=Z=" (Normal-80 to 120 mg%)
' Urine Sugar ( fasting ) = Nu( e el : _ :
© - Post-prandial Blood- sugar = 325 mg%, (Normal-120 to 160 migss )
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E [CONSULTING HOURS)
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INVESTIGATION REPORT (¢n 22, 9.79)
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. CE(AD) Shillong Zoue ! .
CE Kolkata Zouo ™. \
© CE(OFB) Kolkata ‘ 4
., Comdt ESD Kankinara
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POSTNGIRANSVER POLICY : GROUP 'C' AND D!
o ' PERSONNEL OF THE MES L o
1. The posting/transfer policy of all Group 'C' & 'D' persouncl in the MES of this comimand is

prepared- based on certain guidelines contained in Govt of mndiz, Min of Defence letter Yo
8(3)/2/D(Appls) daled 23 Jan 24 and Fuin-C's Rranch, AHQ letter No 79040/E1C() dated 31 Aug S,
and amnendment weeeived fiom Uime o tine.

2. The broad  priaciples, under which transfers of Group 'C* and ‘D" civilian subordinates are 1o be
camied out, are stipulated in 1oiu of Def OM No 13()/70/D(Appts) dated 29 Nov 72 204
32(ATI/D(Appis) dated 21 May 75. . 3

3. Posting of Group 'C' and 1Y’ individuals less industeial personnel will be issued by this HQ e the
following grounds:-
(@) Administrative
()" Adjustmentof svpluie s and deficiencics
(€)' Posting to fenure atativns - '
) Promotion
{2) .. MutuzMeompazsionate prounds

0 Local turnover

POSTING ON ADMINISTRATIVE, GROUND

4. Noindividual vaill nomslly te posted (o tenure stations or other noumal stations on administiniive -

grounds. Where it ig considered that such a step is absolulely essential, Prior approval of CE/Addl CF

, Command will be oblainzd. The proposal should be forwarded {o this HQ with a statenient of case siicd
Ly CE Zoue/Comdl, If the individual to be posted out ou adminstrative grounds happens to be due for
posting o a lewure station, he will be pesled out to such slation, even if this involves posting out of tum,
Thus HQ will keep E-in-C'a Branch informied of such cases. In case the individual is protected against -
fransfer, prior approval of E-in-C's Branch will te obtained. 3 :
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5. &0l casey where stafi are rendereg strplis by redhietion iy (e authorised steenpth andg (e, re-
adpstnfen Wilhisi Copyef becomes eeessary, the Iangest Slayee in e Slnl.jox‘))fcomph‘..\"sm{jons will be
Posted oy, I the cage of 1rosting involving infer commaig trnsfers, the juitior oy Perssinin (he grade
within he :Cc.ﬂmu:md will B deelared suiplus, o
6. In the exigenciey of Scr\f‘fi“f?,~S£.!l.lﬂfJ.(."1L> BRI arise when oﬁiccs/\x«'or}:s units sre asked 1o move
“enbloe (o ofher locations,. [ suen €525, he personna] o be mouvey should be'selected based on their
lebgth of serviep unthe f:mtjon/c:.nnpie:f Salivii e o leopes stavee should e moved by Ii,la}:mg loea] A
Adjvstiments, : . : A : \

fn d::lcrminmg the tongaq Slayeein 4 slion/compiey station, all Mpg Utiits located i that

. , . . . . . . . . Iy . R I .
' Station/comple alnliog My gnte )i Halins wijl b biken jag fousideration.” Thea Sentority in {)yut

.l;‘mt.im:/c(_\mplc:\' slation wilf e decided by the ¢4 Comruang. Gn)uping of varioug it 1 p slalion '
iucludmg Complex stations have Already bogyy dune vide fhis HQ letter No 13J3()6/1/)22/1.31)gr:;/ﬁIC(I) .
dated 09 e 2000, ,\,"(;slnn!cerf:, Wany wilj Choweygd g SIVeN preference i all sych cases.

S.

Where unils/ﬁmmlliozis are closed gy, diic 1o reduction i v.'orkload,;mc adjustment of surplyg

ST Wil fipse be done jy the residya) formationg i, malter of filling Up of deficicnejey Witlin over])

mamnng level, ’l'licrc:)ﬂcr the remaining sy, s ST Wil e adjusied ouls)
S & S 1)

on the

0

of statq

0.

ide the Stations ns per seniority
basiy of three choiccs,()ﬁthc'i:“zdividuum A A is possible R

Liordg aintaiy hanniug lavel iy adlung Blonmation, Cvenly, CE Commang Ay move

sA02

PRt from e Stalion (o another, VW, duing se, volunieers v Ue considerad fipgg The principle

N sentorify wij| be stoed]y observe ] whey volunteers ape not available, -

LR, —

TURN gvig LENURE $7 1108

‘Revised hst of Tenype Stations i) b dnsyed Separalely o ﬁmnl,iig:xﬁ_o’n. Incase 4 station js

Llenured op de-lenyred i, effect will 1.y be muade Applicable fron, reliospective dates, Th2 exervige of de -

"lC{.luru.)_.:;: of existiing tenyre Station in vjgsy of s inove living conditions should continye s al present, -
Alenure station once de-tenuped Iay ot tv deciapeg Aenure stagioy again except i exceptional
SIS ey, However declariny of any statiy teitire o Hon-tenure wilf fy dcg;{déd-by-Cﬁ Cominaug.

only.

1
o) lr.‘}n:

. %
S
-

Tl olfowiny Buide liney vy b S 0l | while Humitiating (e subotdina ey for pasting
e utndion:- . )

e ! . - . .
{1) \’olun!ccrs, preterably (hose Who hoe completed 3 yoqups ua Slation wil] pe glven *
prelereqey. .. ’ A ‘ ) SR
(L) Personnel Who have done sepvien 0 fenre station siucejoiuhig ‘the MES, provided
the wdividua)s have completed.3 YOS stay iy, the station, R
(¢) Personnel Posted to the M e uader adjuetipey of'su‘.rpit'ns;'dclicienqiéis' scheme reckon

' seniority for the purpose ofpm:mition/';c.'u!'ir:m Hen from e date they joir duty ins the MES. Thejr

B N . i . . i N L NPT ;
Seniority for POsting to fenugg Slabion wyly :11:-*4.1«;n_-u}.:z.u.r,_h'(.nu the dage ufjouung MES.. ) . !

<

27
Faeet



-5

/l"' .

123

7/

o

/'

[

3

—~

o theee distingt place

«

i
EE

-

>
-

r T s ,
AT g K
W N .. ’
T . . l
.
o) .

"The groy
-~ considered for tenure
. date for deciding the

v . .

12. | CE 'Zonc/.Comdt{vill.ﬁer:ud e vame:

“volunteers will
for posting to te

13, Qisablcd/h:mdicapp'ed per

his free ruovetment/{y

disabléd ndivid

be given preference: Seniority o
nure stalions,

P D' personnel why were promoted/eeclasified o
Poiting nnd their date of joining in group 'c'y
seuiority for thie pupose of tenure posting,

gmup-'é' posts will be
20sts will be Ireated aa culoff

i of volunteers for postings to teaure stations. The

[personnel in eq
k]

sons sheuld not Le posted to a tenure st

ich category will bo prepired by this HQ

tion if the disability prohibits

nctioning. The'case shall be decided by CE Command on nerits, However, ifq -

1l is willing 1o go to » tenure s

3

4. . Anindividua) Serving in a lequre slalion may submil his choice of
1" Z . . . B
comipletion of hig tep

ure, for any three stationg where staff
s/_complc‘.\:cs'scpau'zllcd by at least 20 kg

indifferent CE Zones, “The three stations yo jrg;
non lenure station for hiyy, Leing lii
.- * - '
L. lenure/pence, '

- be treatedt a5

LY

185, Qxi com

given by hin
- choice slalio

ns, the a

.. 'vacancy.arises iy hig

posting 1o tequre s

-!."

Lot ,
pletion of lenure, the individual
vin the Repalriation

llected persen due for tumover may be al

choice station, Such employees may be

tation voluntarily he woulg- be allovied such poslings.”

p(;stipg, 3ix months before

s well as exccutive offices ure located and in
1s. Two out of three chojco Stos should be -

cated by the indls on complelion of Ljs lenure service will

$ own choice stations jres

will be

- given will be decided by CE Command, based on (e following norms:-

A (imc(moﬂths) spent,

Excess stav of niore than 6 mouths but upto, 12 months, D

. T eoss olagf wr 19 P " TETT. 0/
((.') - E.\.gus stay of gver |2 uwonths aud above, Deferinent 759
e R ,

pective of the location/station o

adjusted in any one of the tiree choice sluliony
profotna. In the case of uon-availability

of a vacancy in any of the three

owed to rémain in the tepure station till a
given the benefit of deferment for his re-
tatior: in his'ieit turn fer such posting.” The exact period for which the benefit 8 to be -

{8 i Unlo 6 months stay in excess ef the fenure. No benefit to be givea.
LT nencess of the fenure -0
)

clermeut @ 50% of cxcess .

s

of excess tinie (meaths) spent, -

- . N ' t
167 Incage an individual who iy campleted his tenure doeg not want to continue at the lenure

stalion, he y
volunleer 1;
make a roon

peace statios
the same sta

17 "Theindl

12y be repatriated t

1y be mo
1 for the

1 for making room for
tivn afler comple

5 who were declare

ved out to g nearer stationy

tenure completerd eployee
determined by clubbi

O one of his thre chojee slalions who las comnpleted thiree years or a

choice siation as for as possible, wliere a vacancy exisls o

s, The longest st

iyee in that particular cidegory will be

ng the three choice statjons of the repatriatee.. The longest slayee moved from a -

otlier areas, wil] L cousidered for posting back
choice uf:ios;lin;z,s!:iully s per para 14 above,

()

bringing, them b

Keept

nek the following proceduge wijl

0g Ut view ilie huge deliciencies iy ench cadre, I
the extent of pruporionate deficionzy in

7

d NB and NER

Irom NB/NER. The indls
Sinwe tiere are lusge Noa
Pbeadopted:-

the commnnd,

adjustment of a tenue completed individual will be brought back to-
on of 3 years in the pew station

vervitees based on their initial appt but hail from

so alfected niay subuni their
of pers aflected, nu gyels fyr

ircd seale auth will be worked out to

..5/-
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/ > g Lvery individual nominatid fyr service intenute slation must complete hio full tenure ‘ .,%
RV bR -2 Leing posted back to one of his chivice slationg. For the purpose of determining the period
v . OT5ky In a tenure stalion,. an mdivizdus) mnst be phys‘ically present in that office for the ful peniod

of tenure excluding the peridd of absence of leave or otherwise. If for reasons, due to illuess
-.. .. extreme compassiouate grounds, an individual ix repatriated prior to completion of his tenure, he
] may again be posted to tenure statiou after on expiry of 3 years of service, Hig tepure would start
afresh and he is 1o complete the tenusc of 3 years at one streteh and not for the left over perniod
only. Unit will submit profotma particulary as per Appx “B' atlached in respect of individuals who
have actually completed/will e completing their full physical tenure serviee upto 30 Jun and
31 Dec of the year. These facts should b checked thoroughly and certified by an officer under his
7 signature just Lelow (e statement of nominal roll.  The individuals who aro compleling their
. twollhree ys tenure by 30 Junand 31 Dec of that year will fivd their tluee choice stations
’ through their ¢oncerned uniVfion afler completion of 1 year and 6 montly2years and 6 months
tedpechively in tho tenure station, ' )
(©. " While caleulating the physical stay il a lenure statjon, the period of Jeave availed to the

_ extent of Jeave eamed during stay af (he tenure station will be included in the tenure period for
. determining the physical stay. ' : ' .

i - . . ‘

ON Nomination of persons who have already done 4 * tenure will be done strictly on the basis
Lof thieir last date of retury from tenuse stations. - '

@) . The nounal age Limit for tenure station js 52 years.- Subordinates over 52 years roay also’
be posted for shorter- tenure bul none will be retaiped ala tenure stalion beyond the egoof 55 yra ,
Subordinates :.1bove,52'}'rca'rs of age will not be posted {o high altitude/snow bound areas and o
<tenure stations where the tenyre 15 2 vears. ‘The 2ge lor such postings will be considered ag on
o date of signing of posting in tie office of CE Command ‘

) Those posted from other conmmands by this command on w;;;:‘mssi‘mm{c arounds will not
Be nominated unyjl cottipiction of 3 yeats service in the choice station, Ths protection is not
applicable o persons who have moved on mutual posting. y
) Persons posted from other commiands on prumotion will not be tumed over Gl completion -
b s . of 3 years piwysical stay oris per status of (e tenure station. Their repatriation proforma for tur
' over to their parent Comniand wil] be forwmided by indicating three or more,choice stations four

nonths in pdvance before completion of stipulated tenure peniod for processing with their parent ’
Command. - ’ .

K For individual serving in exceutive oflices in tenute station, maximuin one year exira wil
e given in two spells and if they want 1, extend aiother tenure they tenure, they will be shifted
- within the station complex station‘sateilite station on sta (Tappointment. ‘

) If an individual does not apply for tnm over extension on completion of tenure liability, the
fenure station whare he has beey serving will ¢ treated as his choice station and thereafler he will
be posted (0 a tenure station as jyor sentonty of that station/complex station,

Slm) o The ind] posted from peare stalicn by tenre station will move first and similarly the ind]
nested fronu stall appt to exeeutive apptvallinove first for casy inplementation of posting.
’ /-
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where Oy one ungy i fi Luctowing iy, 4 St0n wil] 1y done
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Screen

it

¢ar vacaneics, failing \wjjjey, :

.

o) . »Commssionate pos
againgi voiuni}eeraifmy. ‘

lings shall ouly ba affecteq agaiust,c_l

() < To avpig 8rant of updye benefjy jy vill be ensured (before compassi(_)mtc/hwtual ransfers
L are.aceepleq and orders 15sucd) gl Ulecleq persong

are not due for posting to lenure Slatiopg,
®© Al x:mxlunlqmsti:.:gs ana those o, COMPAssiong &Touuds wil] o at the CXpense of 1,
.l'.ndividun}. C I . . : o

© () Approva] for iJ_Jter-Couumud Pusting o “Ompassionage 8
- ISSUsd byE-m:C's Branel, o B : '

rounds/my gy, bagis will pe
\ - .
). Mutugy transte

Claimed by

s

T35 not (g be treajeg as ¢ COmpassiong e Posting ang g, Protection ¢gp be
the mdix{idual. o o PR oL

- (k) The porigg of Posting o Compassionay. Brounds wjjj 1, Testricted (o 3 Ye2rs 50 ag 4
T ACOIMGg e other COmpaysion; |, Posting Cses, ‘ v
- . : i
o [0} Tr;n'cll.i.ug Allowayg, g “abe pajd ¢ the individua]:f bosted oy Iy leg CMpassionale
R &onuds g (), Ume ot'zfe(.ircmcut ouly 1p histher home lov-u’sclcx:(cd, Place of rCSichJCC, subject (g
ST PPV, of the mwfcm’ug Authority, Wwho v Tecord reasoyg for such Postiogs . - ..
() e COmpassiong (e POslings wi)j .. ordered (g ANon-sen5 (v, Ippoinlnyey| as far ag
- Possible, , L . '
T '7“'-‘ T ISEFED o ' )
Tbvfu\(__l::SQl -IJML\‘S_LERQ : ,_
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s
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o LENMALE EMPLOYERS

24,

The leale ciplovees will also be covered by the above policy subject lo the under mentioned

Coneessions -

() Where both the hasbandd aned i

Céndral Service(MES):-

‘posted.

() Female employees are exenpled from pesting to the {enuge stalions,
(L) They swouldd oy o posted o lony distance stationy even in the case of peace Lo peice

station tensters unless female coployes given her choice of a station at a distant place,

() They will L tansterred from one peace station to anotlier peace siation on tenure basiz
{within 600K ms approxat the mil head/bus teruines) on the anology of tenure system adopted ji:-
the male employees, Their sty will Ge for a miniminm penod of 3 years and these employces
would have the privilege of excruising thiee choices for their posting on return from thal stition
wicluding the hose station, ' - S ' :

)y . Widow ciployess appointed on cop npassionale grounds and female ciuployecs wheo loat

Aheir hosbonds whisld in vorvien i suld also Lo exerapled from the transfer frow one peacs statio

to another peace station. : '

©are central Govt einployeds the present policy to keep
botlvat the snine station ay far e pessible, inay be maintained. However, there will be no .

- gretption to the hustand fom tenure pesting i his tenure on'repartition, e husband will o far

as passble be posted (o the o vailability ef a suitable vacant post-provided it does not tantarpount
to successive/sensitive appointmeit. ' S

b

5 Whereoue spoue Leedonigns o one of the Ali India Services and the oller spouse belongs ¢
CMES:- _ ~ . S _
“The eadre Controlling Auth of the M3 may post the offices {o the station or if
- tiers i1 1o postin the station to the State where the other spouse belonging to the All
India Service i postod. ‘ ' oo o o o
(1) Where the spouse Lelonas o one Central Service and the other spouse Lelougs 1o wiotlicr

N

The spouse with the lovger semvice at station may apply lo Lh(. appropriate cadre
coutrolling authority and the said authonty may post the said officer to the station, orif there js ne
postin thal station to the state where (e other spouse belonging to the other Central Service is

, . i .

i) Where o sponse beloga o MEES AJ) India Servics and e other belongs to
Public Sector Undeitaking:- C :
: o8-



VACANCIES . ;

25,

vitcaugy, (1 dulhorienife, e particulay Cate
account, v acancies i) be baseq ot senctiopey
fuctiona] autbon'sation. o '

' o) Inall the above meution.ed €ases there wyy) be

«

o

O~

k The sponse. employed unger the Publie Seclor {."ndcrrn.king may apply 1o (o compele
auth aud yajy auth may g1 the sajy officer to (e S, or if thege
in that 5, to Uie state whepe the oty Spouse ¢ POsled,

1l
15 1o post under {0 Psy

) Wiieee g Spouse belongs to 5 central Serviee (MES) ang the og!
PSU:- o S
The Spouse caployed under tho PSU g 7 apply to Cowpelent gy, and (le said au(), Inay
. POstihie oftjeer ¢ the sty o ¢ there 510 post under e psyy i the Sl to the sia4p where
" the other Pouse i5 pogieq. 1E hov.'c':er, the request ¢ not be 8ranled becgygo the PSU
has no Post in the gy, slatiou/st:xte, then the Spouse bélougiug o the Centry Service
°S) may apply ta the app, Optiate cadge controlling authority ayg U:e saj

the saig omccr,to t'ie statioy or if there jg U0 post in that S, 1o the sty where (e Spouse
emplqu!_ under PSLJ - posted, .

1T 8pouse bcldhés to

‘® olher spoygg i

/ ,(J\rj ' Where, e Spouse jy cmp)o_)"cd under the Ceniryj Gowt, (MES) ang t
cuiployed uuder the Siata Gowvt:- ' : '

The spouse employe ) Uuder t}e Centra] Govt(MES) uay app)
e Compclent auth mnay Post the g9 officer 1o the stay

Station the sbate where the olher Spouse js posted.

Y 1o the competent ayy, and
slation or if (fepe 15 00 post iy, that

posling i )ijg turm. Qy fepalnatioy, the husbaygy Will as far g possible be pested 4 aslatiog -
Where Jjg wife js employed subject (o ()0 Wailability of a suj
artamount 1 Succesgive exccutivc/scusitivc, appointment

I
All po.é'liug Ordery wijl g 1ssued by this HO npaing clear Vacancjes, To aseertaiy a clear S
89y or ceiling op ho!dmg whichever jg less will by taken info L

authr.).r'z's;-nLiom’CeLIing and manning Jevely based oy i

Aza\

DECLARATI0N OF HOME ‘Towyy L ' ‘ . "

16,

;ppoimmcnl, out in cage hejs g veltnteer or e telongs (o that area he
<longs to that area, (hiy Stay will jyot be countey lowirds |)jg lenure

Al be

As per e above Policy 3 ney, fecruitee shoyjy H2t be posted (o a lenure Stalio on fiyy

can be posted there, I case hie

Posting, byt jf heisa olunteer that
50 counteg, . ’

R
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” :""l{cpru.r.-cnir:‘il,ion it any against the poshing vider wall be minde by the uftected individual within
21 days of tho receipt of posting order in their concerned oflice. The representation shall bo processed by
the intennediate fin and be forwarded to CE Command offiee for consideration. Each inlermediate
formation shall endorse the ollowing retnarks considered Pl Recommended ‘or ‘convidered and Not
recommended'. Ouee the CE Command rejects the appeal, the indl ean cither move to his new duty
station orallernalively or represent second time frow the smwe office within 15 days of the receipt of the
decision given by CL Command. The secend representation will be disposed off by the CE Zone/Comd,
g new factors/reasons i.e. oler. than these inclided in the firs representation are brought out. If CE
Zoue considers that the second represeditation i5,reqil to befivd to this HQ; this will be signed by CE with
specific reconunendations. There aller, onee decision s given by CE Command no further '
represeatation will be entertainad and the indl wiil be SOS within 15 days from the date of receipt of the:.
decision of this HQ. Ifithe individual is still net satisfied] with the decision of this HQ, he may represent
liis case to £-in-Cls Branch, Ay HG thiongh yroper channel. However (e move of the ind] will not Lo
held np for decision from L-in-C'y Branch. Iy cave the decision is pronounced in favour of the individua!
by B-in-C'y Branch, Ariiy HQ,  the individual will be moved at tre Govt Expense in the first avajlable
vacaney occutring at the station mentione 1 in the decision of Z-n-C's Branch Ce

9.

28. '~" ‘This TQ letier No i3‘l3()6/1/2&2:;};:::.'1'11'(:1(]') daled 31 Jan 96.s51uds superseded with the issuo of
s etler, . ‘

29, Please ncknowled gz 7
|/ T
- ( J Dixit )
- Brig
ACE (Pery)
For Chiel Engineer
’ _ /
. CU[J‘{ to:- . . o . ’
E-n-C's Branch
CALIQ .
Fashmir House o ' ,
DHQ, PO New Delhi-110011 . : , ‘ .
/ .
- ' 4 )
«t 0N 00[' C :
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i “Paid by this Office anqg pay & allowances‘fqr the month of -
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1 Shri, Bidhu Bhushap Das,UNC is not involved
i'Court ofﬂInQuiry/SPE Cases, : :
oo TRy Coe
5 ' ?a“
Ji 'A;‘a“";
j \ft%\ .v' +
1 N ‘, Is ‘T( ," z' ":3,‘.1*‘ ’
:Ristribution;. - a1 ,
' ————— : N ¥ QQ;— i e L
e -HQ CEEC Kolka &HiR )
= ; ‘el Tt CDa (Funds) Meerut cant
‘2. HQ CEsz,Shiklo' = N ; R : ¢ ¢
3" CWE' Shiilong . - Y 8. cpa (Pens1ons)_A11ahabad
4, 'CDA'Guwahati‘, e P« All Sub Divisions -
5. . aao Shillong B -
5 \GE(P).(I)”TEliamura. o } T
R - : Contqd '

000p.2§/'

oV



’ . s

S FoR GE(P) (I) ”ELIAMURA ONL”'

'ﬁﬂ Detalls of Pay & - Allowance L Monthly. Deductlons

Basic Pay . = R, 4300/“ - GP Fund "Subs. . , Rs 200;/'
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O.A.NO. 209 OF 2003

Shri Bidhu Bhusan Das
. Applicant
-VERSUS-
Union of India & Others
.. Respondents

WRITTEN STATEMENT FOR AND ON BEHALF OF RESPONDENTS

NOs 1,2 AND3

L Rajneesh Chandra , Garrison Engineer, Guwahati, P.O. -

. Satgaon,  Guwahati — 781 027 do hereby solemnly affirm and say as

| folloﬁrs ‘-

ThatI am the Gamson Engmeer Guwahah and the respondent No 3 in the above

to ﬁle this written statement on behalf of all the respondents.

respondents beg to offer no comments there being matters of record.

! case and as such fully acquainted with the facts and ctrcumstances of the case. Ihave
goine through a copy of the application served on me and have understood the contents
| ﬂléireof Save and except whatever is specifically admitted in this written statement, the

other contentions and statements may be deemed to have been denied. I am authourised

'That with regard to the statements made in Para 1 to para 4.1, of the épplication
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| Tﬂat with regard to the statements made in para 4.2 to para 4.12 of the application

the respondents beg to state as follows :
(é.) That app!\icant has been ordered for transfer to GE(I)(P) Teliamura purély

‘on exigency of service and public interest by strictly féllowing policy guidelines

of HQ East Command and as such instant posting has not in any way been

ordered with oblique motive. or mal_éﬁde or colourable exercise of power and as

such scopé of judicial interference is limited in this case.

(b)  That the deparuhenf will suﬁ'er irreparable loss, if the applicant is not
transferred to GE {1 (P Tehamara immediately where the post of UDC is lying
vacant for more than two years and the division is executing a very unportant
project which is of national importance for security of the region, where the

service of the personnel is essential.

1

providing services to the amled. forces and cantonment areas also generally
sitnated far away from cities and towns. As such in case of ailment like diabetic
etc, the affected patient has to travel a bit. longer route from cantorament areas to
the desired place of treatment. As such question of choice complex on-this
ground does not bear any reason to amend his transfer order ,Teliamura is situated
almost nearby Agartala town where applicant will have no difficulty for

continuance of his treatment of diabetic ailments from time to time.

| (d) ..That co-incidentally, the applicant beioﬁgs and hails from the State of

Tripura and his permanent home address was shown as "SONAMURA" in
Tripura state which ig alzo nearby to his posfiné place.
.3/

\fa-

(c) . That the. office. of MES, generally_situated in_cantonment, areas for ... .

;

ﬁ‘/f
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(¢)  That the question of choice or compassionate or request transfer arises

only after the applicant joins duty at GE(I)(P) Teliamura as per policy guidelines
issued by HQ CE EC Kolkata

4. That with regard to the para 5 to para 9.4 of the application, the respondents beg

to state that transfer is a mere incidence of Service. An order of ﬁ‘ansfer of an employee
in a transferable post is one within executive domain of the department. The Apex court
(AIR 1981 SC 1577) has reiterated that Hon'ble Court should ot interforo with franfor |
of a Government servant whic/h 18 ordered in the exigencies of service. In tlie case of
Sugahlal Govind Ram VS. General Manager, Western Railway, 1984-II-LLN-154,
Honble Gurjat 'High Court held that transfer does not come within the perview of
“injury of any other kind”, under order 39 Rule 2 of the Civil Procedure code, entitling
an employee to an injunction (stay ordef*) in tbe matter of transfer from civil court.
5. That in view of the facts and ckMMée‘s submitted above, the applicant is not
entitle& to any rélief from court of law and humble respbndents pray that interim order

granted to the applicant be vacated in order to implement the instant transfer order which

has been issued strictly on exigéncy of service and public interest and the application be

1 . . R

i dismissed with costs
|
!
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VERIFICATION

I, Shri Rajneesh Chandra, Executive Engineer, Garrison Engineer Guwahati, P.O.

| Satgaon, Guwahati — 781 027, aged about 38 years, being fuily authorised and

' competent to sign this verification do hereby solemnly affirm ans state ﬁlétthe statements \

'made in paragraphs | ol 2, of the application are true to

'my knowledge and belief and there made in parégfaphs 1 a..d L,. | being
| matter of records are true to information derived threrfrom, and there made in the rest are

humble submissions before the hon' ble Tribunal, I have not suppressed any material

| facts.

! 1 signed this verification on this the :JKFM
| of. DgoerNeen 20030t Giwabati,




